
Sr. 
1-3. 

4. 

5. 

INCOME TAX APPELLATE TRIBUNAL, AGRA BENCH, AGRA Cause list for Pronouncement of Orders Under Rule 34(4) of the ITAT rules, 1963 

BEFORE: SHRI S. RIFAUR RAHMAN. Hon'ble ACCOUNTANT MEMBER 
And 

Shri Sunil Kumar Singh, Hon'ble Judicial Member 
ITA NO. 

102,104 & 
105/Agr/2026 
170/Agr/2026 

for 24/04/2026 

100/Agr/2026 

Assessee 
Vimlesh Gupta vs. 

DCIT 

Ashok Thakur vs. 
ITO 

(SUNIL KUMAR SINGH) 
JUDICIAL MEMBER 

Vijay Jain vs. DCIT 

Bench 
Agra 

Agra 

Agra 

Author 
AM 

AMP 

AM 

Result 
Allowed for 
statistical 
purposes 

Partly 
allowed 

Allowed for 
statistical 
purposes 

(S. RIFAUR RAHMAN) 
ACCOUNTANT MEMBER 



9 

7. 

10. 

19 

6. 

11. 
12. 

13. 
14. 

15. 

16 

5. 

Sr. 

3 

1 

4. 

2. 

INCOME TAX APPELLATE TRIBUNAL, AGRA BENCH, AGRA Cause list for Pronouncement of Orders Under Rule 34(4) of the ITAT rules, 1963 

BEFORE: SHRI S. RIFAUR RAHMAN, Hon'ble ACCOUNTANT MEMBEk ITA NO. 
184/Agrl2026 109/Agr/2026 

108/Agr/2026 

106/Agr/2026 
569/Agr/2025 
103/Agr/2026 

526/Agr/2025 
98/Agr/2026 
171/Agr/2026 
116/Agr/2026 
615/Agr/2025 
101/Agr/2026 

177/Agr/2026 
115/Agr/2026 

129/Agr/2026 

for 24/04/2026 

97, 111 to 
113/Agr/2026 

Assessee 
ITO vs. Deepika Sharma Santosh Kumar Sharma 

Vs. DCIT 

Avdesh Kumar 
DisitAvdesh Kumar Dixit 

vs. DCIT 
ITO Vs. Mustak Ahamad Pramod Kumar Jain vs. 

ITO 
Arvind Yadav vs. ITO 

Devendra Kumar Pathak 
vs. ITO 

Gunja Gupta vs. ITO 
Geeta Gupta vs. ITO 

Dilip Singh HUF vs. ITO Adal Singh vs. ITO 
Swati Gupta vs. DCIT 

Anita Chetan vs. ITO 
Smt. Ram Devi vs. ITO 

Kishore Kumar Jain vs. 
ITO 

Biresh Kumar vs. ITO 

Bench 
Agra 
Agra 

Agra 

Agra 
Agra 

Agra 

Agra 

Agra 
Agra 
Agra 
Agra 
Agra 

Agra 
Agra 

Agra 

Agra 

Author 
AM 
AM 

AM 

AM 
AM 

AM 

AM 

AM 
AM 
AM 
AM 
AM 

AM 
AM 

AM 

AM 

Result 
Dismissed 
Allowed for 
statistical 
purposes 
Allowed for 
statistical 
purposes 
Dismissed 
Dismissed 

Allowed for 
statistical 
purposes 

Partly allowed 

Allowed 
Partly allowed 

Allowed 
Allowed 

Allowed for 
statistical 
purposes 
Allowed 

Allowed for 
statistical 
purposes 
Allowed for 
statistical 
purposes 
Allowed for 
statistical 
purposes 

(Shri B, Rifaur Raman) Accountant Member 
ITAT, Delhi Benches, New Delhi 
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